Jabslpur, this the 1st dpy of April 2003.
Hon'ble ﬂr. Shanker Reju - Rembew (Judicial)

Hon‘ble Mr. R.K. UpadhySys- Admne, )

Nagesh Kumar S/o Shri Surendra

Singh age-43 Yesrs,

Post Graduatse Teacher, Geepraphy,

Presently Posted at Kendriya

Vidhyalays N.H.P.C Chawers 1

Mimachsl Prasdesh = APPLICANT

{8y Advocate- Mr.Arun Katare)

vERSUS

1. Uaion of Indis,
Through Secretary,
Departasnt of Humen Rescurces,
Shagtri Bhavewn; New Delhi.

2. Commissionsr,
Kendriya Vidyaleya Sangthanm,
Shaheed Jeat Singh Merg, 18
Ingtitut iongl Arse New Dslhi

3. “.ﬂ‘:‘y‘ vidm.i-."f N.H.P.C.

hamere 1 H.P,
hrough Prinscipal . RESPORDENT

ORDER (ORAL)

Being aggrieved by the order dated 02,0442002,
Wwhereas the dpplicant has been transferred from Gwalior |
tO Chapera, which is @ hard station, the gpplicant |
preferred 3 representation after joining the hard
station contending that he has already deputed to

the hasd station and again he cannot be transferred
to another hard station. According to the learned

counsel, the representation preferred by the applicant
is still nct decided.

Contd,,sP/2¢




*:2.:

2, f We are of the view that the ends of justice would
be met if the present O.A. is disposed of with a direction
> to the regpondents to dispose of tﬁe perding representatiop
of the applicant mwbduopmx by detailed and @aking order
" within a period of two months from the date of receipt
.of copy of this, ¥ order accordingly. O.A. stands
digposed of at the admission stage,
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